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roduce cloth. He said that up to
l1)5 counis, the manufacture should be
made only by khadi producers.

Shri T. T. Krishnamachari: No such
proposal has been made. The Govern-
men{ have not exercised their 1.hind on
this particular problem.

Shri T. 8. A. Chettiar: May I know
whether the subsidy suggested is for
roduction by all agencies including
ga@ic schools and other agencies, and
whether it is on the basis of the pro-
duction in 1952-53?

Shrl T. T. Krishnamachari: I cannot
say what the basis is. I think probably
the basis is an estimate of production
which might be considérably in advance
of the production in 1962-53, Lkut I
understand that all agencies will be
utilised, which are in the opinion of
the Board suitable for the purpose.

.Mr. Speaker: I think these ere all
matters which relate to the adminis-
tration of the Board.

Next question, No. 1435.

An Hon. Member: What about
No. 14347

Mr. Speaker: That will be taken up
later. The hon. Member is alsent.

PrOGREsS OF FIVE YEAR PLAN

*1435. Shri N. B, Chowdhury: Will
the tMinister of Planning be pleased
o state:

(a) how far the targets fixed for
the first two years of the Five Year
Plan have been realised;

(b) in which flields the progress is
below the mark; and

‘(c) in which flelds the work is ahead
of the targets?

The Minister of Planning and Irriga-
tion and Power (Shri Nanda): (a) to
(c). This information will be furnished
in the progress report on the Plan
which will be laid on the Table of the
House during the present session.

MCcKELVIE COMMITTEE’S REPORT

*1437. Shri B, C. Das: (a) Will the
Minister of Irrigation and Power be
pleased to state whether the Mckelvie
Committee has submitted its final re-
port on the Hirakud Dam Project ?

(b) If so, do Government propose
to lay a copy of the report on the Table
of the House?

The Minister of Planning and Irriga-
tion and Power (Shri Naunda): (a) and
(b). Government have received only
the final report (majority report) of
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two of the members of the Depart-
mental Committee. The report of the-
third member is still awaited. As soon.
as this is received, the report of the
Committee, together with the recom-
mendations of the Comptroller and
Auditor-General, who will be visiting
Hirakud shortly to advise Government
on the accounting procedure eppro-
priate for Hirakud, will be placed on.
the Table of the House.

Shri B. C. Das: Is there any differ-
ence of opinion between the majority
and the minority in that Committee?

Shri Nanda: That is how a minority
report arises.

Shri B. C. Das: May I krow the:
cause of the delay in the submission
of the minority report?

Shri Nanda: That is because the
member who is giving a minority re-
port has asked for some time to be
able to submit his minority report.

Shri B. C. Das: Is it a fact that a
year ago, the Committee was formed
and went into the matter?

Shri Nanda: Yes, this Committee
was formed about that time.

Shri Sarangadgar Das: May I know
why it is that the full Committee did
not meet afterwards to finalise the
report?

Shri Nanda: They had been meeting
several timgs in the past, but now they
find that the opinions are so distinctly
varying that one of them has to submit
a dissenting report.

Shri S. N. Das: May I know whether
it is a fact that after the submission
of the interim report, this Committee
gas Eever met, with all the three mem-

ers?

Shri Nanda: When the report is
xéeo:tei\l'ed finally, we shall have all these
etails.

PAYMENT TO WORKERS AT HIRAKUD

*1438. Shri B. C. Das: Will the
Minister of Irrigation and Power be
pleased 1o state:

(a) whether it is a fact that the
monthly paid - workers at Hirakud
do not regularly get their pay in the
first week of next month; and

(b) if so, what steps have been
taken to improve the situation?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (s) and (b).
The information is being collected and
will be placed on the Table of the
House as soon as possible.





